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BEFORE THE REG STRAR ASHOK MENON
Petition(s) for Special Leave to Appeal (G vil) No(s).29859/2008
GOSWAM  RADHESH LAL Petitioner(s)
VERSUS

RADHA BALLABH GOSWAM & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report)

Date: 10/02/ 2010 This Petition was called on for hearing today.

For Petitioner(s)
M M Kashyap, Adv.
Anil M shra, Adv.

==

For Respondent (s)

Asha Gopal an Nair, Adv.
U jawal Pandey, Adv.
Abha R Sharma , Adv
Susheel Tomar, Adv.

SFSF

UPON hearing counsel the Court nade the foll ow ng

ORDER
Counsel appeari ng for Respondent Nos. 2 and 12
seeks further time to file counter af fidavit. Four
weeks time gr ant ed, as a | ast chance. M. Sushee
Tonar , Advocat e representing Mb. Abha R Shar ma

Advocate has not filed vakal atnama for Respondent No. 22
t hough he had proposed to appear for that Respondent.
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Service of notice in respect of Respondent Nos. 1, 3 to
11 and 13 to 22 is awaited. Counsel for the Petitioner
is directed to file affidavit of proof of service in
respect of these Respondents.

List the matter on 12.03.2010.



PS

(Ashok Menon)
Regi strar



